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ERRATA

In the English Translation of the Maharashtra Electricity Duty Act, 2016
(Mah. XXVI of 2016) published in the Maharashtra Government Gazette,
Extraordinary No. 85, Part VIII, dated the 8th August 2016, at pages 1-17,
in SCHEDULE A, on page 15, in entry 7, in column (2), for “ PART H”,
read “PART G”.
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